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The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of Action Taken Repor
issued by Hon'ble NGT vide order

ﬁgommwﬁ‘dawaﬁé

UTTAR PRADESH POLLUTION CONTROL BOARD

t in compliance of directions
dated 04.12.2023 in Original

Application No. 341/2022 Deepak Awasthi Vs State of U.P.

Sir,

In compliance of Hon’ble NGT order dated 04.12.2023 in Original Application

No. 341/2022 Deepak Awasthi Vs State of U.P., the action taken report of UPPCB is

being filed herewith.

It is requested that the aforesaid report may be presented before the Hon'ble

Tribunal for kind consideration.

Encl: As above.

Yours faithfully,

5k

(Sanjeev Kumar Singh)

Member Secretary

A, - 24, By @vs, AR,
oIg%- 226010
WY : 0522-2720828, 2720831
BRI : 0522-2720764, 2720676
$—7d : info@uppcb.com

: www.uppcb.com

T.C.-12 V, Vibhuti Khand, Gomti Nagar,

Lucknow - 226 010

Phone : 0522-2720828, 2720831
Fax :0522-2720764, 2720676

E-mail :info@uppcb.com
Website : www.uppcb.com
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Action Taken Report pursuant to the order dated 04.12.2023 passed by

Hon’ble National Green Tribunal, New Delhi in the matter of O.A. No.
341/2022 Deepak Awasthi Vs. State of Uttar Pradesh.

1. That Hon'ble NGT, New Delhi has passed the order dated 04.12.2023 in
O.A. No.- 341/2022 Deepak Awasthi Vs. State of Uttar Pradesh. The

operative part of the order is reproduced as below :
“ 3 The committee had filed the report on 10.08.2022 and Tribunal
had duly considered the said report in the proceedings dated

28.08.2023.

4. Thereafter, Kanpur Nagar Nigam has filed the response to the joint

committee report. Perusal of the said response, reveals that much is

desired in the direction of drainage, sewage treatment as also illegal

encroachment.
5. A plea has been raised by the Counsel appearing for the Kanpur

Nagar Nigam that the matter relating to the encroachment action
needs to be taken by Kanpur Development Authority and Irrigation
Department.
6. The report reveals that the flood plain zone of river Ganga in the
area concerned has not been notified and full particulars relating to
the drains flowing towards the aforesaid four ghats, their tapping and
treatment of sewage from those drains have also not been disclosed.
7. The report does not reflect upon the extent of illegal encroachment
which was the main grievance raised in this original application. In
respect of Rani ghat, it is stated that the construction of drain of size
0.6m x 0.75m from Bari ghat to Rani ghat pumping station was in
“progress and targeted to be completed by 30.11.2023. Similarly, in

respect of Rameshwar ghat, it is stated that construction of 45.00 m

5
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drain at Rameshwar ghat is under progress and will be completed
before 30.11.2023. Completion date is over but Counsel appearing for
Nagar Nigam does not have any instructions if the work has been
completed as per schedule.
8. In the aforesaid background, the Counsel appearing for Kanpur
Nagar Nigam has prayed for four weeks time to file a comprehensive
report with all the relevant particulars.
9. At this stage, we deem it proper to implead the following as
respondent in the matter:-
i. Regional Officer, MoEF &CC, Lucknow;
ii. Director, National Mission for Clean Ganga;
ji. Member Secretary, Uttar Pradesh Pollution Control Board;
iv. Member Secretary, Central Pollution Control Board;
v. Vice-Chairman, Kanpur Development Authority;
vi. Commissioner, Municipal Corporation, Kanpur;
vii. ACS/PS, Irrigation Department State of UP;
viii. ACS/PS, Urban Development Department, State of UP;
ix. District Magistrate, Kanpur;
10. let notice be issued to the above respondents for taking
appropriate action in respect of the grievance raised in the original
application and filing the action taken report before the Tribunal.
11. Let the action taken report be filed on or before the next date of
hearing.
12. List the matter on 13.02.2024."
2. That it is submitted that the site inspection of Ranighat and Rameshwar
Ghat which is associated with Parmiya Drain was done by the officials of

Regional Office, UPPCB, Kanpur Nagar on 30.01.2024. During

%
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Inspection, it was found that the bioremediation is not being done at
Ranighat Drain & Parmiya Drain and untreated sewage water is
discharged into Ganga river through these drains. The copy of inspection

report is enclosed herewith and marked as Annexure No-1.

3. That it is submitted that Regional Officer, U.P. Pollution Control Board,
Kanpur Nagar has sent letter dated 31.01.2024 to Municipal
Commissioner, Nagar Nigam, Kanpur to immediately start the bio-
remediation at the Ranighat Drain and Parmiya Drain. The copy of letter

dated 31.01.2024 is enclosed herewith and marked as Annexure No.-2

4. That it is submitted that U.P. Pollution Control Board has issued show
cause notices to Municipal Commissioner, Nagar Nigam, Kanpur vide
letter dated 10.02.2024, for imposition of Environmental Compensation
for discharging untreated sewage into river Ganga through Ranighat
Drain and Parmiya Drain. The copies of show cause notices are enclosed

herewith and marked as Annexure No.-3

The action taken report of the UPPCB is being filed for the kind perusal and

consideration of this Hon’ble Tribunal.
Lucknow Yours’ Sincerely
Dated : 10.02.2024 (

(Sanjeev Kumar Singh)
Member Secretary
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........ "4. Thereafter, Kanpur Nagar Nigam
has filed the response to the Jjoint committee
report. Perusal of the said response, reveals
that much is desired in the direction of
drainage, sewage treatment as also illegal
encroachment.

5. A plea has been raised by the Counsel
appearing for the Kanpur Nagar Nigam that
the matter relating to the encroachment
action needs to be taken by Kanpur
Development  Authority  and Irmigation
Department.

6. The report reveals that the flood plain zone
of river Ganga in the area concerned has not
been notified and full particulars relating to
the drains flowing towards the aforesaid four
ghats, their tapping and treatment of sewage
from those drains have also not bee
disclosed. ‘ TR
7. The report does not reflect upon the extent
of illegal encroachment which was the main
grievance raised in this original application.
In respect of Rani ghat, it is stated that the
construction of drain of size 0.6m x 0.75m
from Bari ghat to Rani ghat pumping station
was in progress and targeted to be completed
by 30.11.2023. Similarly, in respect of
Rameshwar ghat, it is stated that
construction of 45.00 m drain at Rameshwar
ghat is under progress and will be completed
before 30.11.2023. Completion date is over
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8. In the aforesaid background, the Counsel
appearing for Kanpur Nagar Nigam has
prayed for four weeks time to file a
comprehensive report with all the relevant
particulars.

11. Let the action taken report be filed on or
before the next date of hearing.

12. List the matter on 13.02.2024."..............
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........ "4. Thereafter, Kanpur Nagar Nigam has filed the response to the joint committee report.
Perusal of the said response, reveals that much is des:red in the d:recﬂon of drainage, sewage
treatment as also illegal encroachment. |

S. A plea has been raised by the Counsel appeanng for the Kanpur Nagar Nigam that the
matter relating to the encroachment action needs to be taken by Kanpur Development Authority and
Irrigation Department.

6. The report reveals that the flood plain zone af river Ganga in the area concerned has not
been notified and full particulars relating to the drains flowing towards the aforesaid four ghats, their
tapping and treatment of sewage from those drains have also not been disclosed.

7. The report does not reflect upon the extent of illegal encroachment which was the main
grievance raised in this original application. In respect of Rani ghat, it is stated that the construction of
drain of size 0.6m x 0.75m from Bari ghat to Rani ghat pumping station was in progress and targeted
to be completed by 30.11.2023. Similarly, in respect of Rameshwar ghat, it is stated that construction
of 45.00 m drain at Rameshwar ghat is under progress and will be completed before 30.11.2023.
Completion date is over but Counsel appearing for Nagar Nigam does not have any instructions if the
work has been completed as per schedule.

8. In the aforesaid background, the Counsel appearing for Kanpur Nagar Nrgam has prayed for

four weeks time to file a comprehensive report with all the relevant particulars,

11. Let the action taken report be filed on or before the next date of hearing.

12. List the matter on 13.02.2024."..............
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UTTAR PRADESH POLLUTION CONTROL BOARD
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AfiHd T OSAT XTI §

A T wRa afdewe, ¢ Rl 8R1 0A No. 200/2014 F TR AMeT f&® 07.08.2019 ERT FgER
faefim fsar mar 2—

“Whenrever the work has not commenced, it is necessary that no untreated sewage is discharged into the River Ganga.
Bioremediation and phytoremediation or an other remediation measures may start as an interim measure positively
Srom 01.11.2019, failing which the State may be liable to pay compensation of Rs. 5 Lakhs per month per drain fo be
deposited with the CPCB. This however, is not to be taken as an excuse to delay the installation of STPs, For delay of
the work, the Chief Secretary must identify the officers responsible and assign specific responsibilities, Wherever there
are violations, adverse entries in the ACRs must be made in respect of such identified officers. For delay in setting up
of STPs and sewerage network beyond prescribed timelines, State may be liable to pay Rs. 10 Lakhs per month per STP
and its network. It will be open to the state to recover the said amount from the erring officers/contractors.”
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qeEg sy &Ra afdiever, ¢ el ERT OA No. 20012014 & TIRE el fam7ia 07.08.2019 &R frar
frdfire fsar mar -
“Whenrever the work has not commenced, it is necessary that no untreated sewage is discharged into the Ri
Bioremediation and phytoremediation or an other remediation measures may start as an interim meastre positively

from 01.11.2019, failing which the State may be liable to pay compensation of Rs. 5 Lakhs per month per drain to be
deposited with the CPCB. This however, is not to be taken as an excuse to delay the installation of STPs, For delay of

the work, the Chief Secretary must identify the officers responsible and assign specific responsibilities, Wherever there
are violations, adverse entries in the ACRs must be made in respect of such identified officers. For delay in setting up
of STPs and sewerage network beyond prescribed timelines, State may be liable to pay Rs. 10 Lakhs per month per STP
and its network. It will be open to the state to recover the said amount from the erring officers/contractors.”
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